
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS rUDGE
WEST DISTRICT, TIS HAZARI COURTS, DELHI

No. 7
nr_ 2 StIg
el L '’/Genl./Wwt/THC/2024 Dated bI? I?q

Sub.:- Compliance in terms of Orders passed in Cd. Appeal 736/2008 titled State Vs Tadf Singh
by Honble Justice Vipin Sanghi, CrI.M.A. 15923/2023 in CrI. A. 736/2008 titled State Vs
Tarif Singh by Hon'ble Justice Dinesh Kumar Sharma and in W.P. (C) 6082/2019 titled as
Karan S Thukral Vs The District & Sessions Judge and others by Hon'ble Ms. Justice
Ma,nmeet Singh Arora.

Forwarded copv of Letter No. 1/RR/South-East/Saket, New Delhi Dated 15.04.2024 along with

its enclosures i.c. Annexurc 'A' (Record of 289 consigned Files of NI Act) & Annexure 'B' (Record of 260

Traffic Challans) of Sh. Lovleen, Ld. Additional Sessions Judge – 03/Ld. Officer Incharge, Record Rooms,

South-East District, Sakct Courts Complex. New Delhi. information related to the pendency of

Appeal/Revision, if any, of the Cases mentioned in Annexun ' A' (R£cord of 289 consigned Files

of NI Act) & Annexure 'B' (Record of 260 TrafEc Challans) be sent to the OfEcial E-Mail ID :

a$e,ddG@gOV,iR of Record Room, South-East District, Saket Courts Complex, New Delhi within

30 days so that the relevant records pataining to such pending Appeal/Revision may not be

wooded out. If no reply is received within the stipulated time, it may be presumed that there is

no Appeal/Revision is pending of the Cases mentioned in Annexure 'A1 (Record of 289

consigned Files of NI Act) & Annexure 'B' (Record of 260 Tra£ac Challans) and weeding

out/destruction process of these ales will be initiated, for information and compliance/necessary

actIon to: -

I All the Ld. Judicial Officers of Delhi Higher Judicial Scwiccs dealing with Criminal Matters,

West District, Tis Hazari Courts, Delhi with the request to download Annexurc ' A' and Annexure

'B' from the Centralized Website of District Courts Delhi or LAYERS

The Chairman, Website Committee. Tis Hazari Courts, Delhi with the request to direct the

concerned dealing Official to upload the same on Centralized Website of District Courts Delhi as

well as on the Website of West District

P.S. to the Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi with the

request to download Annexum ’A’ and Annexure ’B' from the Centralized Website of District

Courts Delhi or LAYERS

The R&1 Branch. West District, Tis Hazari Courts, Delhi with the request to upload the same on

LAYERS

3.

4

(Ajay Gupta)
District Judge (Commercial Court) -05/

Officer Incharge General Branch
West District, Tis Hazari Courts, Delhi

Enclosure:- As above
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General Branch West DOC

Fwd: appeal revision of weeding out files in respect of south east district

Frorn : V£KAS BHARDWA.I < pdj--west@ddc.nic.in > Mon, Aug 05, 2024 04:22 PM

Subject : Fwd: appeal revision of weeding out Files in respect oF
south east district

- 2 attach Inf :nts

To : General Branch West DDC <generalbrwt.ddc@gov.In >

From: "Record Room South East DDC'' <rrse.ddc@dac.nic.in>
To: ''VIKAS BHARDWA,J" <pdj-we$t@ddc.nic.in>
Sent: SaltIrday, ALlgu st 3, 2024 4:06:28 PM

Subject: appeal revision of weeding out files in respect of sou tFl east district

weeding out list dt 24'04'2024_.0001.pdf
20 MB

weedng out list 2024dt IS-04'2024_0001.pdf
9 MB



OFFICE OF THE DISTRIC'T & SESSiONS JCDGEt SOUTH
EAST DISTRICT SAKET COURTS COMPLEX, NEW DELHI

Nr....\.)....RW,o„,h-East,,'Sak„. N.wD.iI.i D„,d....\S.}QH ) A )
lu,

I'he Regjstrar General
Hon'ble lljgh CourT of Delhi
Ne\\ Delhi .

Sub: Compliance in terms of Orders passed in CrI. Appeal 736/2008 titled State Vs TaNf
Singh by Hon’bIc Justice Vipin Sanghi, CrI. M.A. 15923/2023 in CrI. A. 736/2008 titled State
\’s Tarif Singh by Hon’ble Justice Dinesh Kumar Sharma and in W,PCC) 6082/2019 titled as
Karan S Thukral Vs The District & Sessions Judge and others by Hon’bIc Ms. Justice
Manmeet Pritam Singh Arora.

lt'’'Sir

With reference to conrpliance of above mentioned Order. It is intimated to your goodself
that the record of 289 consigned files of NI Act as per Annexurc ' A' and 260 Traffic Cha11ans as peI
'\nnexure 'B- of Record Roc)in (Criminal). South East District. are ready to be weeded
LIUL,'destroyed.

It is therefore. requested that the concerned Officer/Official may please be instructed to
circulate the enclosed list to the concerned branches giving 30 days time to find out if any
Appeal/Revision in respect of the matters shown in (Annexure ' A' & 'B'), is pending and send a
reply bn email id. msc.tide,{$go\'.in so that the relevant physical records pertaining to such pending
appeal:/revision may be preserved.

If no reply is received within the stipulated time it may be assunled that no
Appeal/Revision is pending and weeding out /destruction process will be initiated.

This issues \\'itIl the prior approval of Ld.
East District. New’ Delhi.

P,incipal Di,t,i,y/„hd Sessions Judge South

With regards. //

(L'ovleen)
ASJ 03/Officer In-Charge
Record Room. SE District.
Saket Court. New Delhi

Enel: AqnFxure as atfaFhcd

Prepared b) Ms. Mandira%anna, JA
E.C. 39624CJ00

:{{



OFFICE OF 'I-HE DIS’FRIC'’F & SESSIONS JUDGE9 SOU’I-H EAST DISTRIC'F SAKEfI-
COURTS COMPLEX, NEW DELHI

\

q..I/.RHS.„th-E,„/Saket, N.\\, D,Ihi D„.d...\.b.}.gbl & I
lia

Otlicer- In- Charge
Computer Branch
South East District_ Saket Court_
Ne\\’ Delhi.

Otbcer-In-Charge
R&l Branch

South East District. Saket Coun.
New Delhi

Sub.i Compliance in terms of Orders passed in CrI. Appeal 736/2008 titled State Vs Tarif
Singh by Hon’ble Justice Vipin Sanghi, CrI. M.A. 15923/2023 in CrI. A. 736/2008 titled State
Vs Tarif Singh by Hon’ble Justice Dinesh Kumar Sharma and in W.PCC) 6082/2019 titled as
Karan S Thukral Vs The District & Sessions Judge and others by Hon’ble Ms. Justice
Manrheet Pritam Singh Arora.

It is to appl'ise that the record of 289 consigned files of NI Act as per AIrnexure ' A' and

Sil

260 TIafnc C’hallans as per Annexure 'B' of Record Room. South East District. are ready to be

weeded out/destroyed .

It is therefore. requested to direct the concerned official of Computer/R&l Branch to
transmil/upload the list of files/traffic challans (list attached as annexurc ' A’ & 'B’) alongwith
letters/qircular through electronic mode only.

1-his issues \\’ith the prior approval of Ld. Distr)
District,;;New Delhi. xr' _

Ind Sessions Judge. South East
+P

(Lovleen)
ASI 03/OffIcer In-Charge.
Record Room. SE District.
Saket Court. New Delhi

Enel: Anpexure as attached

Pr,„„,d I, M,. M.ndir,%IIla. .IA
E.C. 3962iOOL)

\



OFFICE OF THE DISTRICT & SESSIONS JUDGE9 SOUTH
EAST DISTRICT SAKET COURTS COMPLEX, NEW DELHI

N£....\.)....RR/So„,h-F'.„/S.k„. N.\v D.Ihi D„.d.....\.S.}QH )a )
1%

The Registrar General.
Hon'ble High Court of Delhi.
New Delhi.

Sub: Compliance in terms of Orders passed in CrI. Appeal 736/2008 titled State Vs Tarif
Sidgh by Hon’bIc Justice Vipin Sanghi, CrI. M.A. 15923/2023 in CrI. A. 736/2008 titled State
Vs Tarif Singh by Hon’ble Justice Dincsh Kumar Sharma and in W.PCC) 6082/2019 titled as

KaHn S Thukral Vs The District & Sessions Judge and others by Hon’ble Ms. Justice
Mapmeet Pritam Singh Arora.

R/Sit
With reference to compliance of above mentioned Order. It is intimated to your goodseit

that the record of 289 consigned files of Nl Act as per Anncxurc ' A' and 260 Traffic Challans us pcl
Annexurc 'B- of Record Rc)uml (C'rilninal). South East District. are ready to be weeded
out/destroyed.

It is therefore. requested that the concerned Ofncer/Ofncial may please be instructed to
circulate the enclosed list to the concerned branches giving 30 days time to find out if any
Appeal/Revision in respect of the matters shown in (Annexure ' A’ & 'B’), is pending and send a
reply Pn enlail id. rrsc.ddc'.{}go\'.in so that tl Ie relevant physical records pertaining to such pending
appeal/revision may be preserved

If no reply is received within the stipulated time it may be assumed that no
Appea@Revision is pending and weeding out /destruction process will be initiated.

Fhis issues with the prior approval of Ld.
East District. New’ Delhi.

Princip,I Di,t,i,/abd Sessions Judge South

With regards. /P"
/

( Lo vleen)
ASJ 03/Officer In-Charge
Record Room, SE District.
Saket Court, New Delhi

Enel: Aqnexure as attached

Prepared by Ms. MandirakK{anna. JA
E.C. 39624000

\,
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OFFICE OF THE DISTRICI' & SESSIONS JUDGE.
SOUTH-EAST DISTRICT, SAKET COURTS COMPLEX, NEW DELHI

b. .....\.....RR/South-East/Saket, New Delhi D,kd._ls.kl:t) :?B
+'0,

All Ld. Principal District & Sessions Judge. Tis Hazari Court (HQ)/West
District TI-IC/North-West Rohini/North District Rohini/East District KKD/North-East
District KKD/South District Sakct Court Complex/Shahadra District KKt)/South-West
Districts Dwarka/Rouse Avenue District/Patiala House Courts District,

$ub. Compliance in terms of Orders passed in CrI. Appeal 736/2008 titled State Vs Tarif
Singh by Hon’ble Justice Vipin Sanghi, CrI. M.A. 15923/2023 in CrI. A. 736/2008 titled State
Vs Tarif Singh by Hon’bIc Justice Dinesh Kumar Sharma and in W.PCC) 6082/2019 titled as
Karan S Thukral Vs The District & Sessions Judge and others by Hon’bIc Ms. Justice
Manmeet Pritam Singh Arora.

R/Sir/IViadam

I wish to inform your goodscil' that the record of 289 consigned files of NI Act as per
at+ached Annexure - A’ and 260 ’frafnc C-hallans as per attached Annexure 'B' are ready to be
wdeded out/destruction .

It is therefore, requested that the concerned nlay please be instructed to circulate the
enclosed list to the l'\ppe]late courts of your good selfs district giving 30 days time to find out if any

AWeal/Revision in respect of the matters shown in (Annexures ' A' & 'B'), is pending and send
repjy on email id. nse.dd£'’ hE,L,\'.in so that the relevant records pertaining to such pending
apI]cal/revision may not be weeded out.

If no reply is received within the stipulated time, it may be assumed that
Appeal/Revision is pending and wecdingout/destruction process oi' these ales will be initiated.

110

This issues }vith the prior approval of Ld. Principal DANet /d Sessions Judge, South
Eal Dist'ict, N'\' D' Ihi. ( - N/

/

With regards.
(Lovleen)
ASJ 03/Officer In-Charge
Record Room. SE District
Saket Court. New Delhi

Enel: Annexure as attached
Q/

Prepqred by Ms. Mandira Manna. JA
E.C. 39624000
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIQNS JUDGE
SOUTH EAST DISTRICT COURT COMPLEX, SAKET, ,NEW DELHI.

kb CIRCULAR (N-4)

All the Ld. AdciI. Sessions Judges of South East District are informed that weeding out

ocees of 289 files of decided cases U/S 138 NI Act (As per Annexure- ' A’) and 260 Traffic
Challans (As per Annexure 'B') has been initiated. It may kindly be examined if any appeal or

Ivision in respect of any of these cases is pending before their court, in the event of pendency of
ly appeal or revision in respect of any of these cases, a report to this effect be sent to email id.

{rsc.ddc{'£jigo\'.in \\’ithin 30 days from receipt of this circular. In case. no report is received within
!tipulated time. it will be presunred that no appeal or revision of any of these cases is pending and
Physical trial court records of these cases will be wee(lied out.

This issues with the approval of Ld. Principal District & Sessions Judge. South East
istrict. New Delhi.

(Lovleen)
ASJ 03/OfReer In-Charge.

Record Room, South East District,
District Court Complex, Saket,

. New Delhi .

{0....1....../Record Roon1(.Se,sions/Civil/C,1)/2024 N„„ D,Ihi D,t,d.... I..g laY..} R y

Cbp): forwarded for information and necessary action to:-
1.: PS to the Ld. Principal District & Sessions

Delhi. ( Without enclosure).

All the Ld. Appellate Courts. South East District. Saket.
enclosure as Annexure ' A’ & 'B’ through electronic mode).
File Copy.

I

3

Judge, South-East District. New

New Delhi (With

Branch Incharge
Record Room

South East District Court

:pared by Ms. Mandira Manna. JA
. 39624000
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Office of Ld. Principal District & Sessions Judge
South East Distrjcts, New Dejhi

File No

To

1/RR(Criminal)/SED/2024-25 dated

Ld. Officer -In-Charge
Care Taking Branch
South East District. Saket Court
New Delhi

Weeding Out/Destruction of 552 Case files of U/S 138 of Nl Act and 1375 Traffic
Challans in compliance of orders passed by the Hon’ble High Court of Delhi i.e.
three judgment of Delhi High Court vide order dated 09.01.2017 passed by
Hon’bIe Mr. Justice Vipin Sanghi in CrI. Appeal 736/2008 titled as State Vs Tarif
Singh, Order dated 01.06.2023 passed by Hon’ble Mr. Justice Dinesh Kumar
Sharma CrI. M.A. 15923/2023 and in CrI. A. 736/2008 titled as State Vs Tarif Singh
and Order dated 04.01.2024 passed by Hon’ble the Acting Chief Justice and Ms.
Justice Manmeet Pritam Singh Arora in WP(C) 6082/2019 titled as Karan S

Thukral Vs The District & Sessions Judge and others.

Sir

With reference to above captioned subject, in compliance of direction. It is submitted

thal Case files u/s 138 NI Act and 1375 Traffic Challans have been identified for weeding

ouVdestruction tentatively on 19.4.2024. It is therefore requested to provide 03 Out Sourced

persons for processing of destruction on mentioned date and make necessary arrangement at

appropriate level for disposal of waste/papers leaves. Care takers are hereby directed to ensure that

no kinancial loss is incured and waste may be dealt with as per rules.

This issues with the prior approval of Ld. Principal Dist act & Sessions Judge. South

East District, New Delhi.

With regards.

(Lovleen)
AS,J 03/Officer-In-Charge,
Record Room, South East,
Saket Court, New Delhi

Prdpared by, .b/
Nlandira Manna
E.C.39624000


